
$~22 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  CRL.M.C. 99/2023 & CRL.M.A. 404/2023 

 DARSHANSINGH BHANDARI   ..... Petitioner 

    Through: Mr. Harsh Khanna, Mr. Vivek Jain & 

      Ms. Aastha Tiwari,  Advocates. 

        

    versus 

 

 THE STATE  GOVT  OF NCT OF DELHI  & ANR. 

..... Respondents 

    Through: Mr. Hitesh Vali, APP for the State. 

      SI Suraj, PS Mehrauli. 

      Mr. Saurabh Sharma, Advocate for R-

      2. 

 

 CORAM: 

 HON'BLE MR. JUSTICE AMIT SHARMA 

    O R D E R 

%    10.07.2023 

 The Hon’ble Judge is on leave today. 

 Re-notify on 05.09.2023. 

  

(COURT MASTER) 

JULY 10, 2023/bsr 

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 17/06/2026 at 14:30:58


